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to duty as the judgment is awaited. 
It III not possible to indicate when 
departmental action will be fnalll"d. 

Kail&"hat-Falta &lIwa), 

·.78. Shri Ghasal: Will the Minister 
of Railways be pleased tu state: 

(a) whether ·the Kalighat-Falta 
Light Railway has been taken over by 
Government from 18t April, 1957; and 

(b) if 80, whether the Headqtlu-
tera staff of the ManagimJ Agents, 
MIs Mcleod and Company Ltd., hav~ 
been treated as Railway staff without 
break of service? 

The Deput)' MInister of Rallwa)'S 
(Shri Shalmawu Khan): (a) Yes. 

(b) Employment luis been offered 
by the Government of India, on the 
Eastern and South Eastern RailwllJ's. 
to all persons whose names were 
turnlshed by the ManAging A;,;ents 
MI. CcLeod " Co. as being staff of 
the ex-Kalighat Falta Railway and 
who have been found suitable ler t.he 
appropriate categories. These npI.oint-
ments necessarily have to be rre~h 
ones under the Governm .. nt, as the 
Company will be responsible for the 
liabilities in respect of the previous 
llervice of the staff under the Com-
pany. 
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Road-CIIm-RaII Brldre at 
Dehrl-OD-SoDe 

°"8. { Shri Kamal SiIlrh: 
Dr. Ram Subhag SiIlrh: 

Will the Minister of Ballwa)'S be 
pleased to state: 

(a) whether a scheme has been 
drawn up of a road-cum-rall bridle 
on the Sone river at Dehri-on-Sone; 

(b) if so, the main features of the 
scheme; 

(c) the estimated cost of the 
bridge; and 

(d) when the work is likely to be 
taken up and the time by which it 
will be completed? 

The Deputy MID1ster of Rallwa)'S 
(Shri Shalmawa. Khan): (a) No such 
scheme is under consideration of 
Railway Ministry. 

(b) to (d). Do not arise. 

Deck Passare TIckets 

r Shrl KIIIIW'IUI: 
~ Shri Rarhunaih SlDrh: 
l Shrl TaDtls: 

Will the Minister of TrallSJlOrt aDd 
Comm1Ullcations be pleased to state: 

(a) whether it is a fact that the 
Indian Government investigator who 




